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Sub-leadnc of land by D.S.I.D.C.

1351. SHRI R. K. AMIN: Will the 
Minister of INDUSTRY be pleased to 
state;

(a) whether a proposal has been 
sent to the Central Government to 
allow the Delhi State Industrial De­
velopment Corporation (DSlDC) to 
sub-lease the land utilised *or con­
struction of the sheds;




